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(d) the oercentace which thla num
:ber reoresentecl of the total vacancies 
: ftlled. In the Department. in the year 
1951-52: 

(e) the number of Anglo-Indiana 
.employed, In the Department In · the 
:ftnanclal year 1951-52: and 

(f) the percentaae which this num
:ber represented of the total vacancies 
:ftlled. in the Department In the year 
1951-32! 

TIie Deput7 Mlalster of Coamlllll-tl- (Sbrl RaJ Balladar) :  Presum
·.ably the Hon'ble Member wants lnlor

matlon In respect of the cadre of tele
irraphlsts In which there is a reserva

·tlon for An1lo-Indlans. The lnforma
·tion ls as follows:-

Ca l II 
(b) 4,00 per cent. 
Cc) 8 
(dl Obviously the year 1950-51 Is 

·meant. The required information for 
this year i, 5.00 per cent. 

(e) Nil. 
(f) Nil 

COMPLAINT BooKS 

620. Shrl Krishna Cbudra: Will the 
Minister .>f Railways be pleased to 

:state whether any comolalnt books are 
kept with the Railway Guards on run
ning trains for the convenience of oas

: sengers to record their r.omplalnt.i; 
thereon and it not. Is there any pro
posal to do so? 

The Deputy Minuter of .Rallwa:,a 
·&lid Tranaport (Sbrl Ala,eaa): Com
·plalnt. books are required to be kept 
either at all st-ations or only at impor
tant st.:itions at the discretion of the 

·n�nernl Managers of Individual rail-.,.,.Y,. RAIiways do not. therefore, pro
,,1,1,. ll'Jards of running trains with 
comphint books. nor Is there anv pro· 
i,osal to do so. The North Eastern and 

·south<?rn Railways. however. provide 
·tu&rds of certain important trains with 
-romnlAint books. 

W.H.0. (EXPEIITS) 

621. Dr. Rama Bao: (a) Will the 
Minister ot HealUI be pleased to state 

llow many medical experts have so far 
�en sent by the W.H.O. to Indla? 

(b) What are the apeclal quallftca
-tlons of each. what work are they do,, 
1n1 In India and where? 

(c) How many of them combine 
tralnlni of Indians wWI other upecU 
of their world 

(d) What ls the remuner.ation offered 
to each of them? ' 

Tbe Depnt7 MIJIJster of Real&Ja (Shrl
maU CllaaU'BMlkhar): (a) 77. 

(b) A statement ls placed on the 
Table of the House. [See Appendix 
Vil. annexure No. 25.J 

Cc) Except for a few short,.term per
llOllDel aaaiined to unc:lcrt4ke a11rve7 
wor.lt, all lnternation.al staff assi,ned 
by WHO carry out tralni.na of natio
nal staff u part of their duties. 

Cd) The salaries of the personnel are 
pa.id by the WHO. The Government 
of India or the Sta·te Governments 
concerned are meetlna the coat on ac
count of:-

(1) provision of living quarters 
of an adequate standard to the 
WHO field staff assigned to 
India for one year or more and 
the dependents acC'ompanyina 
them; and 

(Ii) travel within the country on 
official duty away from the 
duty station, in<"ludinlf A n,,, 
diem subsistence allowance 
while on duty travel away 
from duty station. 

CHANCE OF TIMlNCS OF TRAINS IN 
MALAIIAR 

62!. Sbrl E. l77ul: Will the Minis. ter of Railways be pleased to state 
whether Government ihave received any 
representations re1ardln1 the Incon
venience caused to the oassen.i:ers due 
to the revised timln.i;:s of the trains In 
Malabar? 

The Deputy M1nl.ster of Railwa71 
and TrBIISl)ort (Shrl Ala,el&a): Yes. 
Representations have been received 
from the Public of Malabar complain
ing about the revision of the timings 
of No. 718 Mangalore-Calicut Passen
ger with effect from ht October, 1952. 
Arrangements have been made to re
vise. with effect from 1-12-52. Ure 
timh•s of ?io. 718 to as nearly as poa
aible those ln force prior to 1.10.52. 

CKLOROMYCTIN 

6!3. Shrl M. L. AATawal: (a) Wnt 
the Minister of Rea.Ith be nleased to 
state whether the elflca<":v of Chloro
mycttn as a speclftc remedy for 17· 
pboid has been fated In India? 
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